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Shri B.C.Baurai Vs: C.G.D.A. & Ors.

Applicant in person.

On behalf of the respondeats Shri P.P.Khurana,
counsel present.

Iahthis’applicatiéh,.under Section 19 of fhé_

' Admini§tréﬁive Triﬁunals Act, transfer order dated
6.10.1987 was called in qUesﬁion: Subsequent to the
filing of this application, by order dated 2.11.1987
thfsJ request for cancel}atidn of transfer to_Lansdowne
wa§ accegded to and ‘the impugned order éaféd
5.10.1987 was gancelledu This application has, therefore
become inf:mctuoﬁs and is accérdingly dismissed.

The abplicani sfates thét'subsequently another order
has béen:issued aﬁd'he is aggrieved by thét orders

Nothing said herein will preclude him from challengidg
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Member Chairman
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